Reports of the [RAJYA SABHA] PAC

I. Income Tax (Amendment) Ordinance, 1999 (No. 7 of 1999)
II. Representation of People (Amendment) Ordinance, 1999 (No. 8 of 1999)

HI. The Contingency Fund of India (Amendment) Ordinance, 1999 (No. 9
of 1999)

dodm & e d T Wl (sft sem se): wanf o, § dfeem
HTRR 123 & TR (2) F JW@E (F) F A Frafofea vy ) w-uw o
(3R g R H) W wd w @A i—

(i) TE9f T 1 I, 1999 F WOA AEE (FOE) JART, 1999 (1999 F
dEE 7) | [qEeweE ¥ @t i ey dem wede 4/99)

(ii) vgufa g 21 N, 1999 F WAy o weffaa (Teiam) semw, 1999
(1999 # @i 8) | [Fawred # it w1 2feu d@m A 5/99]

(iii) TPUfd U 28 O, 1999 # Wefg W@ H dEEEa fY  (FWE)
SERY, 1999 (1999 F &S 9) | [qEawem A et mit e b=
@A 6/99)

REPORT OF THE COMMITTEE ON GOVERNMENT ASSURANCES

SHRI SOLIPETA RAMACHANDRA REDDY (Andhra Pradesh): Sir, 1
present the Forty-seventh Report (in English and Hindi) of the Committee

on ‘Goyernment Assurances on dropping of assurances on the request of
Ministries. '

-

REPORTS OF THE PUBLIC ACCOUNTS COMMITTEE

SECRETARY GENERAL Sir, I lay on the Table a copy each (in English
and Hindi) of the following Reports of the Public Accounts Committee
(1998-99) which were presented by the Chairman of the Committee to the

Speaker of the Twelfth Lok Sabha before its dissolution on 26th Abpril,
1999:—

(i) Tenth Report on the Action Taken by Government on the
recommendations contained in Fourteenth Report (Eleventh Lok
Sabha) on “Union Excise Duties-Provisional Assessments”.

(ii) Eleventh Report on the Action Taken by Government on the
recommendations contained in Forty-Fifth Report (Tenth Lok
Sabha) on “Avoidable extra expenditure on import of sugar”.
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